
21.05.2018     J-1   FOR PRONOUNCEMENT OF JUDGMENT  APPLT. JURISDICTION)  

COURT NO.34  
(DIVISION BENCH-VII)
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MR. JUSTICE P.S.TEJI

1. CRL.A.833/2015 RAVI SAURABH KANSAL,PALLAVI S.KANSAL
VS STATE AASHAA TIWARI,

2. CRL.A.753/2015 LALI DEV R.P.LUTHRA,SOURABH LUTHRA
VS RAVI & ANR AASHAA TIWARI

COURT NO.7  
(DIVISION BENCH-VIII)
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL
HON'BLE MS. JUSTICE DEEPA SHARMA

AT 10.30 A.M.

1. W.P.(C) 11801/2015 SADHNA DEVI RAJENDRA KUMAR TIWARI,BHEEM SAIN JAIN
   CM NO.3134/2015 VS UNITED BANK OF   S.S.AHLUWALIA,JATIN TEOTIA

INDIA & ORS 

2. RFA(OS) 5/2018 RENU KHHULLAR A.K.SINGLA,SANJEEV SINDHWANI
   CM APPL.20491/2017 VS AARON @ ARUN SANJAY DUA,JEEVESH NAGRATH
   CM APPL.33278/2017 BHANDARI & ORS AKASH JANDIAL,PRATHAM SHARMA

CHITVAN SINGHAL

COURT NO.16  
HON'BLE MS. JUSTICE REKHA PALLI

AT 2.15 P.M.

1. W.P.(C)2795/2018 KPC MEDICAL COLLEGE AND ARUN BHARDWAJ,J.S.BHASIN
   CM NO.11290/2018 HOSPITAL SHUBHRA PARASHAR ,NISHANT SHOKEEN,V.P.S CHARAK

VS UNION OF INDIA AND ANR VIKASH SINGH,T.SINGHDEV
PUJA SARKAR

HIGH COURT OF DELHI       REGISTRAR (LISTING)                       
19th MAY,2018       



21/05/2018                   PRONOUNCEMENT OF JUDGEMENT (COMPANY SIDE)

COURT NO. 21
HON'BLE MR. JUSTICE   JAYANT NATH  

FOR PRONOUNCEMENT OF JUDGEMENT AT 3:00 P.M.
42. CO.A(SB) 26/2008          MR. DEEPAK KHOSLA            DEEPAK KHOSLA,P.NAGESH,        
            Vs. UNION OF INDIA & ORS.    ANAND M. MISHRA            

     
******************* 

     

*******************



21.05.2018                                FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)
COURT NO. 21 (OS-F)
HON'BLE MR. JUSTICE JAYANT NATH

    AT 10.30 A.M.

10. O.M.P. 224/2015           TRIVENI GLASS LTD.           DAYAN KRISHNAN, AMIT JAIN,
                              Vs. GAIL (INDIA) LTD           AAKASHI LODHA, GINNY RAUTRAY,

SANJEEV SESHADRI, GOURAB BANERJI,
KAUSHIK LAIK, SYED A. HASEEB,
SAHIL TAGOTRA

*****

COURT NO.  14     (OS – G)
HON'BLE MR. JUSTICE VIBHU BAKHRU

    AT 02.15 P.M.

34. O.M.P. (COMM) 41/2016     AIR INDIA LTD                GURVINDER KAUR SURI,ANSHUJ   
           Vs. SPICE SMART SOLUTIONS    DHINGRA                      

                              LTD                                                       
  
35. O.M.P. (COMM) 351/2016    ANSAL PROPERTIES             ARUSH  KHANNA                
                              INFRASTRUCTURE LTD.                                       
                              Vs. NIDHI BUILDERS (I) PVT.                               
                              LTD                                                       

****
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